1155 Papers laid on

Kanpur for the year 1976-77, and
Review by Government thereon.

(i) Statement giving reasons for the
delay in laying the papers mentioned at (i)
above.

[Placed in Library. SeeNo. LT-
1701/78 for (i) and (ii)]

I. Notifications under the Customs
Act, 1962 and related papers.

II. Ministry of Finance (Department of
Revenue) Notifications and related papers.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI SATISH
AGARWAL): Sir,. I beg to lay on the
Table—

I. A copy each (in English and
Hindi) of the Ministry of Finance
(Department  of Revenue) Notifica
tions G.S.R. Nos. 88(E) to 114(E),
dated the 1st March, 1978 under sec
tion 159 of the Customs Act, 1962,
together with an Explanatory
Memorandum on the Notifications.

[Placed in Library. See No. LT-1707/78]

II. A copy each (in English and
Hindi) of the Ministry of Finance
(Department of Revenue) Notifica
tions G.S.R. Nos. 115(E) to 154(E),
dated the 1st March,. 1978, together
with an Explanatory Memorandum
thereon

[Placed in Library. See No.LT-
1708/78].

Report (1976-77) and Accounts of the
Technical Teachers' Training Institute
(Southern Region), Adyar, Madras and
related papers

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-MATI
RENUKA DEVI BARKA-TAKI): Sir, I beg
to lay on the Table a copy each (in English
and Hindi) of the following papers: —

(1) Annual Report and Accounts of the
Technical Teachers' Training
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Institute  (Southern  Region), Adyar,
Madras for the year 1976-77 and the Audit
Report thereon.

(ii)) Review by Government on the
working of the Institute, mentioned at (i)
and (ii) above.

(iii) Statement giving reasons for the
delay in laying th, papers.

[Placed in  Library. See No. LT-

1702/78 for (i) to (iii)]

SHRI BHUPESH GUPTA (West Bengal):
Sir, I have a point of order, i

MR. CHAIRMAN; I have omitted...

SHRI BHUPESH GUPTA: I have a point
of order on that item of business. You have
listed the business, that is, the 4th item.

MR. CHAIRMAN: Therefore,, I am
asking you to please take it up after the
remaining two or three items.

SHRI BHUPESH GUPTA: You will
allow?

MR. CHAIRMAN: Yes.

The Urban Land (Ceiling and Regulation)
Amendment Rules, 1978 and related
papers
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[Placed in Library. See No. LT-

1753/78]



